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[Shri Pranab Kumar Mukherjee]

(2) (i) A copy each of the fol-
‘lowing Gujarat Notificcations
(Hindi-and English' versions)
under sub-section (3) of sec-
tionh -13 of the Bombay Motor
Vehicles Tax Act, 1958, read
with clause (c) (iii) of the
Proclamatin dsdted ‘the Sth
February, 1974 issued by the
President in relation to -the
State of Gujarat: —

‘(a) Notification No. GH/G/T4/
134/MTA-1774/1591-E pub-
lished in Gujarat Govern-
ment Gazette dated the 4th
July, 1974.

(b) Notification No. GH/G/T4/
153/MTA-1774-4552-E pub-
lished in Gujarat Govern-
ment Gazette dated the
July, 1974

«(ii) A statement (Hindi and Eng-
lish wversions) showing rea-
sions for delay in laying the
Notification mentioned at- (i)
(a) above [Placed in Library.
See No. LT-8214/74].

12.10 hrs. -

RE ADJOURNMENT MO’I‘ION
“(Query) - ’

SHR] INDRAJIT GUPTA (Alipore):

1 had’ giveh niotice of an' adjournment
‘motion. T do not know whether you
‘have applied your mind to it properly.
In the Rashtrapati Bhavan the out-
‘going President- has given an exten-
sive Interviéw which has been pub-
lished in today’s papers in the course
of which he has said very categori-
cally that he is of the apinion (with
reference to the rajilway striké) that
those who are not responsible for
‘violence or sabotage should without
exception be taken back into service
-without victimisation or break in
service. If this Is followed, ‘we "shall’
thave no regrets later and the economy
of the railways wil] improve.
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Then he says:

“l met the Railway Minister on
Saturday and we both had a fruit-
ful discussion regarding the rein-
statement of all employees not char-
ged withk sabotage or wiolence.”

But 10,000 people who are not char-
ged with sabotage or violence are out
of their jobs and no attempt is being
made t6 reinstate them. They are
continually flouting and disregarding
the advice and appea] of the Presi-
dent. - This mtatter is continuing. 'So
1 would teduest ¥ou to admit the ad--
journment motion. Tt is a very serious’
matter, It is going beyond all limits,
1 met one General Manager. He sayg
it will’ take threé"or four “months to
consider this.

MR. SPEAKER: Order, order.
When the President makes a state
ment, where is' the mtmro! Govern-
me‘rrl.1 here?

SHRI S. M. BANERJEE (Kanpur):
This is failure -of. the Government
(Intemmw).

SHRI INDRAJIT GUPTA: Shri
Giri knows more. about. the. railways
than Shri Mishra will ever learn or
knew. "He was' the leader of the trade
unfon movemerit in the railways
(Ivterruptionsy. 'We' want a definite
commitmerft - form - him. ° (Interrup-
tions): We will not allow him: to place
his Budget here "unless a - definite:
commitment is made on this. Why is
he going on rejecting all these appeals
(Interruptions)?
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[t wrz=r fagrdy arvaredt)
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MR. SPEAKER: You have brought
in ihe statement of the President. I
fail to understand how it is a matter
for an adjournment motion You can
ask the Government to come out with
a statement about their position on the
statement of the President, but it can-
not become a subject-matter for ad-
journment motion, because there is no
failure of the Government. All that
you can ask for is a statement from
the Government, Normally, a good
President always leaves good impres-
sions behind him. He is a good Presi-
dent and he is giving suggestions.
Those suggestions are for the consi-
deration of the Government. Where
ig -the failure of the Government?
When a statement comes from the
President, naturally the Government
may have to consider it.

SHR] INDRAJIT GUPTA: Excuse
me, Sir, it is not proper for you to
suggest that the outgoing President
always makes certain suggestions in
order to get popularity,

MR. SPEAKER: No, I have never
gaid it. Do not put words into my
mouth. I say he is a good man and
he has given us some suggestions.
These suggestions are for the consi-
deration of the Government,

SHRI INDRAJIT GUPTA: He has
not gone out of office yet. He is still
the Rashrapati We want to know
from you what is the reaction of the
Government to this advice given by
the Rashtrapati who is still in office.
What is wrong with them is that when
They meet him they say “ves, we will
consider your advice”, and outside
they continue to do just the opposite.
That is why we are worried about this
matter, The Government must make
a categorical stat t about the re-
instatement of the victimised railway
employees.

AUGUST 19,
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MR. SPEAKER: I have already
told you that this adjeurnment motion
is inadmissible. If you want the Gov-
ernment to make a statement, 1 cam
ask the Government to do that.

ot wew fagrd arodd@t g
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You want a statement to come out:
as to what is the reaction of the Gov-
ernment to the statement made by the
President. I will ask them to come
out with a statement.

SHRI INDRAJIT GUPTA: You ask
the Government to make a statement.

MR, SPEAKER: I have already
told you that I am doing it. What
else do you want me to do?

=it wew fagrQ amod - oAty
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SHRI INDRAJIT GUPTA: Have

you directed the Railway Minister or

the Prime Minister tq make a state-
ment,

MR. SPEAKER: I am directing the
Government to come out with a
statement The Minister concerned
will make a statement,

How long are we to watch this dis-
order and shouting? I fail to tmder-
stand. Is:this the way to emrry om
the proceedings of the House? This {s’
being done constantly, -shouting just
for the sake of shouting.

Do you want that we should alse
create such a scene as some other
States are having? I never want that
we should eome to that Jevel. 1 ree
quest you to consider it,, - .

SHRI SAMAR GUHA (Contai): On
a point of order, Sir,

MR. SPEAKER: No point of order.
The Call Attention Shri Kartik Oraon.

SHRI 6. M.. BANERJEE: On. a
point of order, Sir.

MR. SPEAKER: No question of
any point of order. We are on the
next item, the Call Attention,

[Some Hon, Members then left the
' House].-

12.22 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPOR.
TANCE

REPORTED THREAT TO FPROTECTION OF

COAL AND WORKING OF MINES DUE TO

SHORTAGE OF POWER, HIGH COST OF

MACEINERY, EIC, IN BIEAR AND WEsT
BENGAL

SHRI KARTIK ORAON  (Lihar-
daga): Sir, I call the attemtjon of
the Minister of Steel and Mines to
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in Bihar & W. Bengal coal-fields (C.A.)

the following matter of urgent publie

importance and 1 request that he may
male a statemrent therson:. .

. “the repo:ted threat to produc -
t.mn cf 207, mir e workers a=d work-
Ing of mines because of gh

of power, shortage and escalation of
costs of machinery and state of in-
dustrial relations prevailing in = the
coalfields of Bihar and West Ben-

gal and consequent escalation of
coal prives?

THE MINISTER OF STEEL AND
MINES (SHR K. D. MALAVIYA):
Mr. Speaker, Sir, it is a long state-
ment of 4-1/2 pages

MR. SPEAKER: You may lay it on
the Tahle,

SHR K. D. MALAVIYA: I lay it on
the Table.

' STATEMENT

To meet tht increased demand for
coal arising out of the present energy
crisis the Government decideq that the
production of ecoal should be raised
fram about 78 million tonnes during
1978-74 to 85 million tonnes during
1974-75. In spite of the wigorous ef-
icris that are being made by the ceal
preducing agencies to achieve - this
target, the production during the first
four' months ‘of the current year
i.e, April to July 1974 has been about
27 million tonnes. Although this pro-
duction-js about 1.4 million tonnes
higher than the production during the
corresponding period last year, it falls
short of the requirement to fulfil the
target of 95 million tonnes. Among
the major factors which have contri-
buted to this lower level of preduction
sre shortage of power in the Bengal-
Bihar coslfields, non-availability and
delay in the delivery of certain essen-
tial items of machinery, disturbed law
and order and indstrial relations {ir
eastern region and inadequacy of rail
transport. Judging from the trend of
production so far, it is felt that the
production during the current year



